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100 days employment not provided under NREGA 

†*482. SHRI LALIT KISHORE CHATURVEDI: Will the Minister of RURAL 
DEVELOPMENT be pleased to state: 

(a) whether it is a fact that there is a provision for atleast 100 days 
employment under the National Rural Employment Guarantee Act; 

(b) whether it is also a fact that 100 days of employment have not been provided in 
any State of the country, if so, the reasons therefor; and 

(c) the types of works undertaken under this programme, alongwith the proportion 
of each type of work? 

†Original notice of the question was received in Hindi. 
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THE MINISTER OF RURAL DEVELOPMENT (SHRI RAGHUVANSH 
PRASAD SINGH): (a) to (c) A statement is laid on the Table of the House. 

Statement 

(a) Yes, Sir. National Rural Employment Guarantee Act, 2005 provides for a 
legal guarantee for 100 days of wage employment in every financial year to every 
rural household whose adult members volunteer to do unskilled manual work. 

(b) No, Sir. As reported by the States so far 2123366 households have 
completed 100 days of employment. Being a demand-driven programme, number 
of days of employment provided under the Act.depends upon the number of days 
of employment demanded by the workers. 

(c) The details of types of works undertaken under the Act alongwith the 
proportion of each type of work are given in Statement-I. 

Statement-I 

The details of various works under taken under the Act  

Type of work                                      Total Works Proportion to 
the total works 

  in percentage 
Water conservation and water harvesting 257023 33.40 

Renovation of traditional water bodies 48548 6.3 
Provision of irrigation facility, horticulture          80005 
plantation and land development facilities on land 
owned by households belonging to SC/ST, BPL-
families, beneficiary of land reforms and IAY 

10.39 

Micro-irrigation works 26217 3.41 

Drought proofing (Including afforestation 
and tree plantation) 

72546 9.42 

Flood control and protection 14902 1.93 
Rural connectivity 152459 19.81 
Land development 85391 11.10 
Other works 32385 4.21 

Total Works 769476  
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SHRI   V.    NARAYANASAMY:    Sir,   the   hon.    Minister   is sayi ng.. 
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SHRI V. NARAYANASAMY: Sir, the hon. Minister is saying 
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MR. CHAIRMAN: Next Question. ...(Interruptions)... Question No. 483. 
...(Interruptions)...�

SHRI V. NARAYANASAMY: They are doing so much publicity. 
...(Interruptions)... But corruption is rampant. ...(Interruptions).. 
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